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sphere of responsibility is not regard-
ed as party propaganda. 

Shri S. M. Banerjee: I want to 
know whether the Government is will-
ing to u !low all the political parties 
to make the necessary broadcast re-
garding national integration where 
they have a united platfoIm alar·g 
with the Congress? 

Shri Sham Nath: I could not follow 
the question. 

Mr. Spealter: The question is whe-
ther th(' Government is prepared 
to a!low political parties to 
carryon propaganda in mailers 
where a:1 the parties are united, as 
for instance, national integration. 

Shri Sham Nath: That is a sugges-
tion and it will be considered. 

Shri Hari Vishnu Kamath: Is there 
any proposal before Government to 
dcmonopolise the All India Radio in 
the ncar future and transform it into 
an autonomous public corporation? 

Mr. Speaker: Is it not the same 
question as the previou., one? 

Shri Hari Vishnu Kamath: Is th~~ 
any proposal? 

Shri Sham Nath: Then' is no pro-
posal of this nature. 

Shri Hari Vishnu Kamath: I did not 
hear, Sir. 

Mr. Speaker: There is no proposal. 

Shri Heda: Is it not a faet that in 
various seminars and discussions on 
the various aspects of the Plan a 
number of speakers are invited, and 
in that case, is it not a fact that mem-
bers belonging to various parties are 
invited? 

Shri Sham Nath: I believe, they are 
invited, Sir. 
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Strike of Hotel Workers in Delhi 

.... 
"1393. f Shri Mohsin: 

. l Shri Bishanchander Seth: 
Will th,' Minister of Labour and 

Employment be pleased to sate: 

(al whcother it is a fact that hotel 
workers of Delhi have gone on strike 
on the ground that the owners of 
restaurants have not implemented the 
Award of the Labour Tribunal; and 

(b) if so, what steps Government 
int('nd to take to end the strike? 

The Deputy Minister in the Minis-
try of Labour and Employment and 
fllr Planning (Shri C. R. Pattabhi 
Raman): (a) Yes, in certain hotels 
ane! restaurants. 

(b) A s('[tlc-ment was efTected on 
June (;. 196~ anci the strike was cal1ed 
ofT. 

Shri Mohs;n: May I kllow what are 
the tc'rms oi the agreement between 
the hotel employees and the employ-
er._, which was concluded recelltly? 

Shri C. R. Pattabhi Raman: There is 
now an agreement. In one matter 
they are awaiting the decision of the· 
SuprE'me Court. 

Shri Mohsin: The awards were al-
ready there and afterwards the strike 
took place. They had compromised 
with each othcr. What were the 
terms? 

Shri C. R. Pattabhl Raman: A settle-
mcnt has been agreed to, 

Shri Mohsin: What are the terms· 
of the agreement? 

Mr. Speaker: On what points have 
they agreed and on which. the strike 
had been withdrawn? 
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Shrl C. R. Pattabhl Raman: The 
strike has been withdrawn and the 
question of gratuity win be settled by 
the Supreme Court. They will abide 
by the decision of the Supreme Court. 
The question was whether the tips 
received by the waiters should be 
taken into account. That is the ques-
tion before the Supreme Court, and 
they will abide by their decision. 
Otherwise, there is an agreement. 

Price of Yam 

*1394. Shri A. K. Gopalan: Will the 
Ministor of Commerce and Industry 
be pleased to state: 

(a) whether the price of yarn is in-
creasing dai Iy, especially in South 
India; 

(b) what was the pricp six 'months 
ba('k; 

(C) the prpsent 
Kerala; 

market price in 

(d) whether any complaints have 
b(,"n re('C'ived of bad quality yarn 
bping supplied; 

Ie) if so, the reasons for the supply 
Of bad quality yam; 

(f) whether any fa('tories have 
CIUSPcl down ~md if so, th('ir nUlnbl'r; 
ann 

(g) in view of the fact that there 
are lakhs of handlooms in Kerala, 
whether Goverl1'fTlent propose to open 
fair price shops for distributing yarn 
to the handloom workers? 

The Minister Of International Trade 
in the Ministry of Commerce and In-
dustry (Shri Manubhal Shah): (a) to 
(g) According to the informatiOn re-
ceived by the Government the prices 
of cotton yarn between the ranges of 
lOs and 40s were almost steliJy up to 
December 1961 and generally with'" 
the ceiling envisaged under the sys-
tem of voluntary price oontrol. How-
ever, between December 1961 and 
May 1962 there has been a slight in-
crease. A statement showing the 
Wholesale prices in the Coimbatore 

Market which is the index to the prices 
in South India including Kerala State 
in December 1961 as also in May 1962 
is laid on the Table of the House. ,See 
Appendix IV annexure No. 111. 

2. No complaints about the quality 
of yarn have been received nor has 
Government any information about 
the closure of factories. The supply 
of yarn at reasonable prices to hand-
loom weavers is a general question 
aITe'cling not only Kerala but the 
Whole of India and the matter is under 
constant review. There is however no 
proposal at present for opening fair 
price shops. 

Shri A. K. Gopalan: In the state-
ment it is said that the system of 
voluntary price control is there. May 
I know why there is a rise? It is 
said that from December, 1961 to 
May, 1962 there was an increase in 
the price. 

Shrj ManubMi Shah: That is what 
have given in the annexure. The 

marginal rises have been noted, but 
all efforts are being made like the 
import of the required cotton, the 
esta!bli"hment of additional spindles 
and the working of the mills to three 
shifts. to pl'Ovirl .. handloom cloth with 
larger and larger volume of yam. 

Shri A. K. Gopalan: In the state-
ment it is stated that the supply of 
yarn at reasonable prices to hand-
loom weavers is a general question 
affecting not only Kerala but the 
whole of India and the matter is 
under constant review. Besides this 
"constant review", what action does 
Government propose to take so that 
there may be stabilisation of prices 
and the prices may not increase? 

Shrl Manubhal Shah: We have 
licensed, as the House Is aware, two 
million spindles for cotton spinning 
and Kerala particularly has been 
given the highest importance by the 
allocation of 150,000 spind:les. The 
hon. Member is aware that the-
licences have been granted. 




